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BEFORE THE HONBLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI
OA No. 647/2023
In the matter of:-
Deepu Malik . Applicant

Versus
Statuc of Haryana & others Respondents

REPLY ON BEHALF OF RESPONDENT No.3 i.e.
HARYANA STATE POLLUTION CONTROL
BOARD IN COMPLIANCE OF ORDER DATED
08.01.2024.

MOST RESPECTFULLY SHOWETH:-

1) That the above subjected complaint/OA has been filed against
dumping of garbage at D Block, Palam Vihar,Gurugram.

2) That as per inputs provided by the Municipal Corporation of
Gurugram, the area stated to be earmarked for dumping of waste
was actually used as secondary collection point as temporary
arrangement by the agency hired by the MCG to collect the waste
and transport it to the Bandhwari site during period of strike/no-
work by the MCG’s Concessionaire i.e. M/s Eco Green Energy Pvt
Ltd. It was also informed by the MCG that the area in questionhas
beenstopped to be used as secondary collection point and area has
been cleaned (Annexure-R/1)

3) That Ficld Officer, HSPCB visited the area in question on
24.04.2024 and same was found without any waste dumped.

4) That applicant has shared his letter dated 27.01.2024 (Annexure-
R/2) addressed to the Commissioner, MCG confirming about
resolution of this complaint.

In view of the submissions made here in above, it is humbly
prayed that present reply may kindly be disposed of qua the
answering respondent. The directions passed by this Hon’ble
Tribunal shall be complied with by the answering respondent.

| 2.08 2
Date: 02-05~202Y Regipnal ()fﬁcerc:

Place: C«qu?_wm S HSPCB, Gurugram Region (North)



Annexure-R/1

M Gma" Gurgaon North Region Hspcb <hspcbrogrn@gmail.com>

Original ApplicationNo0.647/2023 titled as Deepu Malik V/s State of Haryana & Ors.

Joint Commissioner SBM <jcsbm@mcg.gov.in> Mon, Apr 29, 2024 at 1:15 PM
To: hspcb.chairman@gmail.com, Gurgaon North Region Hspcb <hspcbrogrn@gmail.com>

---------- Forwarded message ---------

From: Joint Commissioner-ll <jc2@mcg.gov.in>

Date: Mon, Apr 29, 2024 at 10:09 AM

Subject: Fwd: Original ApplicationNo.647/2023 titled as Deepu Malik V/s State of Haryana & Ors.

To: Senior Sanitary Inspector Zone 2 <ssizone2@mcg.gov.in>, Joint Commissioner SBM <jcsbm@mcg.gov.in>, EE SBM
<ee.sbm@mcg.gov.in>, Swachh Bharat Mission <sbm@mcg.gov.in>

Please examine and do the needful accordingly.

---------- Forwarded message ---------

From: Dr Narhari Banger, IAS Commissioner, MCG <cmc@mcg.gov.in>

Date: Fri, Apr 26, 2024 at 4:00 PM

Subject: Fwd: Original ApplicationNo.647/2023 titled as Deepu Malik V/s State of Haryana & Ors.

To: Additional Commissioner 4 <adcmc4@mcg.gov.in>, Joint Commissioner SBM <jcsbm@mcg.gov.in>, EE SBM
<ee.sbm@mcg.gov.in>, Joint Commissioner-Il <jc2@mcg.gov.in>, Senior Sanitary Inspector Zone 2
<ssizone2@mcg.gov.in>

[Quoted text hidden]

Commissioner,
Municipal Corporation,
Gurugram

L.

T : 0124-2370911/0124-2371032
Website: www.mcg.gov.in
E: cmc@mcg.gov.in

Joint Commissioner-Il,
Municipal Corporation,
Gurugram
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) GB.RWAO1 @gmail.com
8D block, Palam Vihar, Gurgaon-122017

To. Date: 27 January 2024

The MCG Commissioner,

Gurugram,

TR

Subject: Update on complaint raised for lllege
gal Garbage dump in residenti i
al area in D block Palam Vihar

Dear Sir,

| am writing to inform you about the =
: the successful resolution of a i _
illegal garbage dump in our locality. The complair ution of a complaint | had raised on 15 July 2023 regarding
—|am pleased to report that due to the R P~ e
illegal garbage dump has been c!earezmlrlﬂu?g CIii1-~'tas=ﬁtu;le'm action taken by the Municipal Corporation of Gurgaon, the
n : . Q 2 3
departments for their swift response and effective han;;::r:: ::i _Ir;:f:elt gratitude to your office and the concerned

- - —

E?; ?;:;Tl ac::::- 3 l;ke; l:'-" :he MCG not U”_i':qf addressed the immediate environmental and health concems associated
) egal dump but a1s0 ?19“'1-"35{““? improved the [iving conditions in our neighborhood. it is reassunng 1o see
the local government functioning efficiently, prioritizing the welfare and health of its citizens.

lfurthermore. 1_w‘uuld like to ackr[owledge the work of Krishan Kumar, SUKHMAA SONS Firm, who were instrumental
in resolving this issue. Their dedication and hard work deserve special mention and appreciation.

ch incidents from recurming in the

| am hopeful that the Municipal Corporation will continue to monitor and prevent su
s heartening to see your office’s

future. Ensuring a clean and healthy environment is vital for our community, and it
commitment to this cause.

Thank you once again for your attention and action in this matter. Please fael free to contact me if you require any

further information or assistance from my side.

Yours sincerely,
b‘-’k —
Reg - _
Dinesh Kaushik Deepu Malik
General Secretary, D Block RWA Former Secretary, D Block RWA
Gurugram; Haryana

Gurugram, Haryana
\=

'
e

president, Block RWA
Gurugram, Haryana




